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New Delhi, this the-j^f^^a.y of April, 200?
9^vtA

fB5S.I^.OLOIF SIIJ}iaH„lfflEE(ffiBER:gJUUii),

ganshi Dhar Panday
S/o -Lats Shri Dwarika FTasad Panday
Enginsering Assistant (Employees No^ IZZB?}
Doordarshan Ksndra, Srlnagar (jaK)
Res i cie n t i a I A H d r e s s
Block-C, Room "fiio^ 50S
Tourist Reception Centre,
trinagar (j&k). - -APFOJOOINF

(By Advocate: Shri D. N. Sharma)

Versus

•501%Union of indis
^ ̂ '^^ough 1 no Secretary to the Government of
India),
l^liniscry of Information & Broadcasting)
Parsar Bharti Board,
Shastri Bhawan,
New Delhi,, -

The Director General,
,  , Doordarshan :■

(Broadcasting Corporation of India)
Mandi House,
Copernicus Tiarg,
New Delhi,

■-" - Director General
Ail India Radio/Broadcasting Corporatiom

-  of India,
^  Akashvani Bhawan..,

Parliament Street,
New Delhi,

^  Chief Engineer ( North Zone)
Akashvani and Doordarshan/Broadcastinci
Corporation of India,
Jamnagar House Hutmerats,. •
Shah,jahan Road,
New Delhi,

^  - Shri Dabbal Singh Bisht,
Senior Engineering Assistarat,
All India Radio/Parsar Bharti
Najibabad (UP).

Shri Deepak Kumar
Senior Engineering Assistarat.,
Low Power Television Transmitter,

^  (Rajasthan). -'RESPOMEffiSTSw.., ..,c(vo..« .o: ohri R.p, Aggarwal, Counsel for
respondents No, 1 to ^}„

None on behalf of respondent Nos„ 5 & 5.
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Mr.MIdiio Simah-frngmahftr ^

The applicant who is working as Engineering

Assistant, All India Radio/Doordarshan., has a grievance

against order dated 12.],2001 (Annexure A-1) when he has

been denied promotion as Senior Engineering Assistant.

We have heard the learned counsel for the

parties and gone through the records of the case.

post of Senior Engineering Assistant is a

non-selection post meaning thereby that a candidate is.

entitled to be promoted on the basis of seniority subject

to rejection of unfit.

According to the applicant for the post of

Senior Engineering Assistant as per Recruitment f-vUles,

last 5 years ACRs are to be taken into consideration and

the applicant claims that he has throughout a.

satisfactory record and has never been conveyed any-

adverse remarks, so he is entitled to be granted

promotion.

against this, Shri R.p. Aggarwal appearing

for the respondents submitted that the applicant has £■?.
light of consideration for promotion to the post of
Senior Engineering Assistant and he has been duly-
considered by the Departmental Promotion Committee
constituted for the purpose when vide Annexure A~l

vsi icus candidates were considered for promotion.
However, the learned counsel for the respondents pointed



c 3,

out that the applicant was found unfit for being promoted

to the next higher post of Senior Engineering Assistast..

He has also produced the record of the oPC dated

30/31.10.2000. We have gone through the same.

c

have also gone through the ACRs of the

applicant and find that the OPC had adopted the criteria,

to consider the last 3 years ACRs as the eligibility

date. After going through the ACRs we find that the DPC

had, rightly held the applicant to be unfit for promotion

so the OA doss not call for any interference.

view of the above, OA has no merits and the

same is dismissed. No costs.
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